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[Shri Raj Bahadur]
(ii) Annual Report of the Shipping 

Corporation of India Limited, 
Bombay for the year 1970-71 
along with the Audited Accounts 
and commems of the Comptrol-
ler and Auditor General there-
on. [Placed in Library. See 
No. LT—3011/72 J

(3) (i) Review by the Government on
the working of the Hindustan 
Shipyard Limited, New Delhi, 
for the year 1969-70.

(ii) Annual Report of the Hindus-
tan Shipyard Limited, New 
Delhi, for the year 1969-70 
along with the Audited Accounts 
and the comments of the Comp-
troller and Auditor General 
thereon [Placed in Library. 
See No. LT—3012/72 ]

(4) (i) Review by the Government on
the working of the Hindustan 
Shipyard Limited, New Delhi, 
for the year 1970-71.

(ii) Annual Repot of the Hindustan
Shipyard Limited, New Delhi, 
for the year H70-71 along with 
the Audited Accounts and the 
comments of the Coinpotoller 
and Auditor General thereon.
I Placed in Library. See No. 
LT— 3013/72.]

R e v i b w  a n d  A n n u a l  R e p o r t  o p  H i n -
d u s t a n  L a t e x . L t d .

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A. K. KISKU) : On
behalf of Prof. D. P. Chattopadhyaya, I beg to 
lay on the Table a copy each of the following 
papers (Hindi and English versions) under 
sub-section (1) of section 619A of the Com-
panies Act, 1956 :—

(1) Review by the Government on the 
working of the Hindustan Latex 
Limited, New Delhi, for the year
1970-71.

(2) Annual Report of the Hindustan 
Latex Limited, New Delhi, for the

year 1970-71 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Placed in Library. See 
No. LT—3014/72.]

A n n u a l  R e p o r t  o f  R a j a s t h a n  S t a t e  
A g r o - I n d u s t r i e s  C o r p o r a t i o n , L t d ., 

J a i p u r , A n d h r a  P r a d e s h  S t a t e  
A g r o -In d u s t r i e s  C o r p o r a -

t i o n , L t d ., e t c . *

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAHADIA) : On behalf of 
Shri Annasahib P. Shinde, I beg to lay on the 
Table—

(1) A copy each of the following papers 
(Hindi and English versions) under 
sub-section (1) of section 619A of the 
Companies Act, 1956: —

(0 Annual Report of the Rajasthan 
State Agro Industrie* Corpora-
tion Limited, Jaipur, for the 
year ended the 31st March.
1970 along with the Audited 
Accounts.

(ii) Annual Report of the Andhra 
Pradesh State Agro Industries 
Corporation Limited, Hydeta- 
bad, for the period from 5th 
March, 1968 to 30th June, 1969 
along with the Audited Accounts 
and the comments of the Comp-
troller and Auditor General 
thereon.

(iii) Annual Report of the Haryana 
Agro-Industries Corporation 
Limited, Chandigarh, for the 
year ending 30th June, 1970 
alongwith the Audited Accounts 
and the comments of the 
Comptroller and Auditor Gene-
ral thereon

(iv) Annual Report of the Maha­
rashtra Agro-Industries Deve­
lopment Corporation Limited, 
Bombay, for the year ended the 
31st March, 1970 along wtth the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon.


